SCHEDULE1
FORM A
PUBLIC ANNOUNCEMENT

CS. Nithya Pasupathy
Insolvency Professional

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CAI INDUSTRIES CBE PRIVATE LIMITED

1. NAME OF CORPORATE PERSON CAI INDUSTRIES CBE PRIVATE
LIMITED
2. DATE OF INCORPORATION OF CORPORATE PERSON 24/03/1997
3. AUTHORITY UNDER WHICH CORPORATE ROC-COIMBATORE
INCORPORATED / REGISTERED
4, CORPORATE IDENTITY NUMBER / LIMITED LIABILITY U35999TZ1997PTC007799
IDENTITY NUMBER OF CORPORATE PERSON
5: ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL SF No 296/2, VILANKURICHI ROAD,
OFFICE (IF ANY) OF CORPORATE PERSON THANNEERPANTHAL,
PEELAMEDU, COIMBATORE-641
004
6. LIQUIDATION COMMENCEMENT DATE OF CORPORATE 07/10/2020
PERSON
7. NAME, OFFICE ADDRESS, EMAIL ADDRESS, TELEPHONE Nithya Pasupathy
NUMBER AND THE REGISTRATION NUMBER OF THE 10/17, ANANDAM COLONY,
LIQUIDATOR SOUTH CANAL BANK ROAD,
MANDAVELI, CHENNAI - 600 028
nithya@prowiscorporate.com
9566033007
IBBI/IPA-002/IPN00911/2020-
2021/13144
8. LAST DATE FOR SUBMISSION OF CLAIMS 06/11/2020

Notice is hereby given that the CAI INDUSTRIES CBE PRIVATE LIMITED has commenced
voluntary liquidation on 07 Day of October, 2020.

The stakeholders of CAI INDUSTRIES CBE PRIVATE LIMITED are hereby called upon to submit a
proof of their claims, on or before 06" Day of November, 2020, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Nithya Pasupath 6?1,/
IBBI/IPA-002/IPN¥

Date: 12/10/2020
Place: Coimbatore

Regn. No: IBBI/IPA-002/IPN00911/2020-2021/13144
Office Address: 10/17 Anandam Colony, South Canal Bank Road,
Mandaveli, Chennai — 600028,

Contact: 9566033007 Email: nithya@prowiscorporate.com
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SCHEDULE-I, FORM-A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
{Voluntary Liquidation Process) Regulations, 2017)
For the attention of the “STAKEHOLDERS OF CAl INDUSTRIES CBE PRIVATE LIMITED”

1. | Name of Corporate Person CAl Industries CBE Private Limited

2. | Date of Incorporation of Corporate Person| 24.03.1997

3. |Authority under whjch Corporate ROC- Coimbatore
Incorporated / Registered

Corporate Identity Number/Limited Liability
~ | Identity Number of Corporate Person U35999TZ1997PTC007799

Address of the Registered Office and SF.N0.296/2, Vilankurichi Road, Thanneerpanthal,
* | Principal Office (if any) of Corporate Person | Peelamedu, Coimbatore-641 004

Liquidation Commencement Date of
* | Corporate Person 07.10.2020

Name, Address, Email Address, Telephone | Nithya Pasupathy, 10/17, Anandam Colony, South
7. | number and the Regisiration Number of the | Canal Bank Road, Mandaveli, Chennai-600 028
Liquidator nithya@prowiscorporate.com, Mob: 9566033007,
IBBIPA-0021PN00911/2020-2021/13144

8. | Last Date for Submission of Claims 06.11.2020

Notice is hereby given that the CAl INDUSTRIES CBE PRIVATE LIMITED has
commenced voluntary liquidation on 07" Day of October, 2020.

The stakeholders of CAI INDUSTRIES CBE PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or before 06" Day of November, 2020,
to the liquidator at the address mentioned against Item 7.

The financial creditors shall submit their proof of claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of the Liquidator

Date : 12.10.2020
Place: Coimbatore

Nithya Pasupathy
IBBI/IPA-002/IPN00911/2020-2021/13144
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